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(1) Free transjx>rt to the Farm 
site for the settler and his 
family.

(ii) Free residential quarter.

It is also proposed that amenities 
like schools, Panchayat Ghar, dispen
saries, etc.. shoulcf be provided.

A statement showing the terms end 
conditions relating to the resettle
ment of Landless labourers is placed 
On the Table of the Lok Sabha. [See 
Appendix VI, annexure No. 8.]

C e n t r a l  G o v e r n m e n t  F a r m s

•930. Chaudhri Muhammed
Sha.Tee: Will the Mlhister cf Food 
and AfiT-culture be pleased to state:

(a) the number of staff employed 
on ♦he Central Government Agricul
tural Farms;

(b) the annual yield of these farms; 
and

(c) the measures adopted for mar
keting their products?

The Minister of Food and Airrtcul- 
ture (Shri A. P. Jain): <a) and (b). 
A statement is laid on the Table of 
the Lok Sabha [See Appendix VI, 
annexure No. 9.]

(c) The produce of these farms is 
mainly reserved for seed purposes. The 
balanoe is dispoeed of In the following 
manner:—

In the case of Jammu Furm, 
the surtJilus grain is offered 
for seed purposes to the de
ficit States, first preference 
being given to Jammu & 
Kashmir State. Such quantity 
of grain as is not fit for seed 
purposes is also sold to that 
State pix)vlded the price of
fered by them is not un
fa vourŝ ble. Otherwise it Is 
sold by inviting tendtere from 
local dealers or dealers from 
the adjoining States. The sur
plus grain of the Bhopal Farm 
is sold by inviting tenders.
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L a d ie s  C o m p a r t m e n t s

♦932. Shri Madhao Reddl; Will thr
Minister of Railways be pleased te
state:

(a) whether any representation has
been received for a fixed location on 
all trains of the ladies Third Class 
Compartments either near the
Guard’s or Brake-Vans; and

(b) if so, the action taken or pro
posed to be taken on the above re> 
presentationT

The ParHamentary Secretary to the 
Minister' of Railways and Transport 
(Shri Shahnawas Khan): (a; VTes. to 
the effect that third class ladies corri- 
partments on trains should be posi
tioned preferably in the middle or 
about the end of the train but not 
near the engine.




